i IRIBUNAL, JABALPUR BENCH, JaBALPY
i . at No,

- Jabalpur, this the 1gth ddy of Septemver, 2003,

Hon'ble Mr, Anand Mamar Bhatt,, Adninistrative Meaber
Hon'ble Mc, G, Shmthappa,g Jua:lcia; Member

Rj Kishore Sharmaef Son of shri Kamal

K‘LShOre Sharma"’ aged about 34 years,
by occupation o Service, Marlsman
JAar) ,i Archaeolo?‘g.c'al Survey of
ndia,: R/o"Moti Mohalla, Ashok Nagar,;
District quna MeP,) ‘ APPLICANT

(By Advocate - shri R.K, aupta)
VERSUS

1. Union of Ingia through the Principa)
Secretary, Ministry of Tourism and
Cu;ttmeeg New Delhi’,

2. The Director General, Archaeolgical
Survery of Indla,; Janpath, New Delhi,

3e Superintending Archaeo]l.ogist,;
Archaeclogical Survey of Indie,
Bhopal Circle, Bhopal (M.P,)

4e Assistant Superitending Archaeologiat,;

Mahal, Changderi, District quna (M,Pp,) RESPONDENTS

(By Advocate - shri Om Namdeo)

Q&0 E R (ORAL)

Bhatt' A a -

MA No. 1337/03 has been filed by the dpplicant for
Tequesting permission to withdraw the present-:i OA, as the
Sl
disciplinary proceedings have been finalisesang Jthe

Q/((% Shanthggga) (Ana?gﬁa;a}/ﬁhatt)

ar AdminiStrative Member



